Item No. 8
Status of Public Disclosures by Non-Life & Life insurers

For the half year ended Sep, 2017 
Publication on Website– prescribed timelines: 
Half yearly Publication: Insurers shall host all the forms including Revenue Account, Profit and Loss Account, Balance Sheet, Schedules to accounts and other forms, on their website within 2 months or within 15 days from the date of approval by their Board of Directors, whichever is earlier for the half year ended Sep-2017. 
Compliance status 
a) Non-Life: All the insurers have uploaded the requisite forms on their respective websites. 
b) Life: All the insurers have uploaded the requisite forms on their respective websites. Sahara India Life Insurance Co. Ltd. has not uploaded 14 forms for the half year ended Sep-17. Sahara India Life has also not uploaded 12 forms for March-2017 and 10 forms for June-2017.
The above status is placed for information to the Authority.
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